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Suitable action taken on the Keportt 
o f the Latham and Isaacs 
Committee on derailments and 
the Railway Accidents Review­
ing Committee appointed to 
analyse the causes of accidents 
and recommend measures to 
minimise their incidence.
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Employment Ezcluuiget in Madras

20a. Shri I. Eacharan i ^  ill the
Minister of Labour be pleased to 
tute:

(a) the number of Scheduled Caste 
candidates registered for employment 
in the Employment Exchanges in the 
Madras State from October, i 954 
September, 19555

(b) the number of candidates who 
secured employment during the above 
period?

The Deputv Minister of Labour 
(Shri Abid Ali): (a) 17,591.

(b) 2,796.

Dacoities on Trains

103. Shri R. N. Singht Will the 
Minister of Railways be pleased to 
state:

(a) the total number of dacoitici 
committed on trains in InJia during 
the period from the ist January to the 
30th September, 1955;

(b) the total loss of life and property 
caused thereby;

(c) how do these figures compare 
with the figures of the corresponding 
period during the last year; and

(d) the number of persons arrested 
and convicted in this conncction?

The Depute Minister of Railwafs 
and Transport (Shri Alagetan)s (a)
to (d). 1955 1954

Number of dacoities 19 ii«
Loss of life . . 4 3
Loss of property . Rt. 2̂ 480 Rs. 3,256 
♦Number of persons 

arrested . . 54 7$

Number of persons 
convicted . 6 2




